IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :31-12-2019
Date 31.12.2019
Date of
Applicat
ion
Order (Se
121277/2 |31.12.201 gig%32o T.X. GENER Dtd. ;iIMIN at
019 9 13 NAYAK AL 2020- MIsc—3 [No-
01-27 12)
_ Order (Se
121278/2 (31.12.201 ?gé§>20 R.R GENER Dtd gii;CH at
019 9 17 DAS AL 2017- - No-
03-15 34)
Order (Se
121279/2 [31.12.201 5222320 K. < o. |courT |pta. at
019 9 16 SAHOO Y0 INO. 2 |20109- No-
12-20 34)
Order (Se
121280/2 [31.12.201 ?223532 S.K. ¢ o. |courT |pta. at
019 9 015 PADHI Yt lNo. 1 [2019- No-
12-24 34)
_ Order (Se
121281/2 [31.12.201 Z§g¥201 M.R. 5 ;gURg Dtd. ;iIMIN at
019 9 g ROUTRAY |~ ° OLb 2019- MIsco3 No-
12-18 18)
Order (Se
121282/2 [31.12.201 5222520 M. ¢ o. |courT |pta, at
019 9 16 PARIDA Yt lNo. 2 [2019- No-
12-20 18)
_ Order (Se
121283/2 [31.12.201 ?5522/2 S.B. - ;gURg Dtd. at
019 9 015 BISWAL e OLb 2019- No-
12-24 18)
Order (Se
121284/2 [31.12.201 §$;SQ/2 S.B. - ;gURg Dtd. at
019 9 015 BISWAL i OLb 2019- No-
12-24 18)
_ Order (Se
121285/2 [31.12.201 25;22/2 S.B. -6 ;gURg Dtd. at
019 9 015 BISWAL e OLb 2019- No-
12-24 18)




_ Order (Se
Lo [121286/2 [31.12.201 "2”57((73)2/2 S.B. - ;gURg Dtd. at
019 9 019 BISWAL : OLb 2019- No-
12-24 18)
Order (Se
L1 |121287/2 |31.12.201 ?57(5)1/2 S.B. - ;gURg Dtd. at
019 9 019 BISWAL : OLb 2019- No-
12-24 18)
_ Order (Se
|, |121288/2 [31.12.201 "2”57(2)3/2 S.B. . ;gURg Dtd. at
019 9 019 BISWAL : OLb 2019- No-
12-24 18)
Order (Se
L5 |121289/2 |31.12.201 gségém S.B. - ;gURg Dtd. at
019 9 019 BISWAL : OLb 2019- No-
12-24 18)
WP (C) - CHIEF Order (Se
14 121290/2 (31.12.201 25040 /2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
15 121291/2 |31.12.201 25038/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
WP (C) - CHIEF Order (Se
16 121292/2 (31.12.201 250862 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
17 121293/2 |31.12.201 25036/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
WP (C) - CHIEF Order (Se
13 121294/2 (31.12.201 25035/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
19 121295/2 |31.12.201 95034/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
WP (C) - CHIEF Order (Se
20 121296/2 (31.12.201 3446/20 P.K. c JUSTIC |Dtd. at
019 9 15 MOHANTY |~° E'S 2019- No-
COURT |12-16 18)
Order (Se

ABLAPL-
21 121297/2 (31.12.201 11645/2 A. . DR (J) Dtd. at
019 9 019 KALASH 2019- No-
12-23 18)
WP (C) - CHIEF Order (Se
22 éié298/2 21'12'201 25042/2 SAHOO C. JUSTIC |Dtd. at
019 E'S 2019- No-




(COURT |12-24 18)
WP (C) - CHIEF Order (Se
23 121299/2 |31.12.201 95044/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
24 121300/2 (31.12.201 25045/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
5 121301/2 (31.12.201 250472 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
26 121302/2 |31.12.201 25048/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
27 121303/2 (31.12.201 25050 /2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
8 121304/2 |31.12.201 25052 /2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
29 121305/2 (31.12.201 96542 /2 S.P. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
30 121306/2 |31.12.201 26539/2 S.P. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
WP (C) - CHIEF Order (Se
31 121307/2 (31.12.201 950532 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
_ Order (Se
5, |121308/2 [31.12.201 ?Eg?g% HoOK. | COURT |Dtd. at
019 9 019 BHOL : NO. 23 |2019- No-
12-19 18)
WP (C) - CHIEF Order (Se
33 121309/2 (31.12.201 25028/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT [12-24 18)
_ Order (Se
121310/2 |31.12.201 [PBLAPL™ |JYOTI COURT |Dtd. at

34 18071/2 |PRAKASH |C.
019 9 019 KAR NO. 1 2019- No-
12-23 18)
35 121311/2 |31.12.201 |ABLAPL- |JYOTI c COURT |Order (Se
019 9 17146/2 |PRAKASH : NO. 2 Dtd. at




019 KAR 2019- No-
12-19 18)
WP (C) - CHIEF Order (Se
36 121312/2 (31.12.201 25026/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
Order (Se
4, |121313/2 [31.12.201 ?Egg‘g% P.K. | COURT |Dtd. at
019 9 019 SINGH : NO. 2 |2019- No-
12-24 18)
Order (Se
38 121314/2 (31.12.201 ?E§§§32 P. K. c COURT |Dtd. at
019 9 019 SINGH : NO. 2 |2019- No-
12-24 18)
WP (C) - CHIEF Order (Se
39 121315/2 [31.12.201 25024 /2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
Order (Se
4o |121316/2 |31.12.201 ﬁg?g% G. COURT |Dtd. at
019 9 019 SUNDARA NO. 1 |2019- No-
12-12 18)
WP (C) - CHIEF Order (Se
a1 121317/2 [31.12.201 25025/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
Order (Se
121318/2 |31.12.201 [CRDMC~ IBIRAJ COURT |Dtd. at
42 2542/20 |KUMAR C.
019 9 19 DAS NO. 1 |2019- No-
11-18 18)
CRLMC- |BIJAY Order (Se
121319/2 [31.12.201 COURT |Dtd. at
43 2542/20 |KUMAR C.
019 9 15 DAS NO. 1 |2019- No-
11-18 18)
Order (Se
121320/2 |31.12.201 [CRUMC- [BIJAY COURT |Dtd. at
44 2541/20 |KUMAR C.
019 9 19 DAS NO. 1 |2019- No-
11-18 18)
WP (C) - CHIEF Order (Se
45 121321/2 (31.12.201 95029/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
Order (Se
121322/2 |31.12.201 [CRDMC~  [BIRAJ COURT  |Dtd. at
46 2541/20 |KUMAR C.
019 9 19 DAS NO. 1 |2019- No-
11-18 18)
WP (C) - CHIEF Order (Se
47 121323/2 (31.12.201 25030/2 K. c JUSTIC |Dtd. at
019 9 019 SAHOO : E'S 2019- No-
COURT |12-24 18)
|48 |121324/2 [31.12.201 WP(C)- K. C.0. |CHIEF |order | (se




019 9 25032/2 |SAHOO JUSTIC |ptd. at
019 E'S 2019- No-
COURT |12-24 18)
WP (C) - CHIEF Order (Se
49 121325/2 (31.12.201 25033/2 K. c JUSTIC |Dtd. at
019 9 s SAHOO : E'S 2019- No-
COURT |12-24 18)
_ Order (Se
oo |121326/2 |31.12.201 S?ngzo B. N. COURT |Dtd. at
019 9 o SARANGI NO. 3 |2019- No-
12-10 18)
Order (Se
WP(C)- |s.c. COURT
5, [121327/2 31.12.201 5o S0 PiTe Fo R |pta. at
019 9 ! o o 2019- No-
12-20 18)
_ Order (Se
121328/2 [31.12.201 ABLAPL— |SAMBEET COURT |Dtd. at
52 18407/2 |PATANAY [C.
019 9 0 o NO. 1 |2019- No-
12-24 18)
Order (Se
o4 [121329/2 |31.12.201 i?ETSZO TR COURT |Dtd. at
019 9 n DAS : NO. 2 |2019- No-
11-19 18)
121330/2 [31.12.201 [~ [S- covrr [pa. b
5% 1019 9 1323/20 iOHARAN C- NO. 22 |2019- No-
12-23 18)
Order (Se
o5 |121331/2 |31.12.201 i????zo M. R, COURT |Dtd. at
019 9 n BARIK : NO. 2 |2019- No-
11-19 18)
Order (Se
56 121332/2 (31.12.201 ;:1;?64320 P. K. c COURT Dtd. at
019 9 19 MOHANTY . NO. 1 2019- No-
12-24 18)
Order (Se
WP (C) - B.
5, [121333/2 31.12.201 [ 7 B COURT |Dtd. at
019 9 - - NO. 9 2019- No-
12-19 18)
Order (Se
og |121334/2 31.12.201 ?335320 D. R. |, ;gURg Dtd. at
019 9 i MISHRA |° o 2019- No-
12-19 18)
_ Order (Se
oo |121335/2 |31.12.201 ??2?320 P. K. |, ;gURg Dtd. at
019 9 o BARTK : s 2019- No-
12-19 18)
Order (Se
121336/2 [31.12.201 [ABLAPL- |SAILEND COURT |Dtd. at
60 17577/2 |RA C.
019 9 e e NO. 1 |2019- No-
12-20 18)




_ Order (Se
o1 [121337/2 31.12.201 ﬁ%g?z NIRANJA |, |COURT |Dtd. at
019 9 019 N SAHOO T NO. 1 2019- No-
12-20 18)
Order (Se
o, |121338/2 31.12.201 ?5?2%?/42 P. K. |, [COURT |ptd. at
019 9 0195 MOHANTY |~°7° |NO. 2 |2019- No-
12-24 18)
Order (Se
ABLAPL- |S. K.

121339/2 (31.12.201 COURT |Dtd. at
63 019 9 31351/2 $RIPATH C.O. NO. 2 2019 No-
12-19 18)
Order (Se
o4 |121340/2 31.12.201 ?gg?g% saMIR |, |couRT |ptd, at
019 9 019 BARIK Yt INO. 1 |2019- No-
12-23 18)
Order (Se

WP (C) - WRIT
121341/2 (31.12.201 GENER Dtd. at
65 019 9 é§226/2 T. BAG AL 2016 ?EANCH No-
09-08 25)
RSA— Order (Se
121342/2 |31.12.201 GENER Dtd. at
66 019 9 220/201 T. BAG Al 2019- No-
11-19 25)
0JC— Order (Se
121343/2 (31.12.201 GENER Dtd. at
67 019 9 2870/20 T. BAG AL 2019 No-
07-24 25)
FAO- Order (Se
68 121344/2 |31.12.201 602/201 P.K. co. COURT |Dtd. at
019 9 A PANTI NO. 22 |2019- No-
12-17 25)
FAO- Order (Se
69 121345/2 (31.12.201 434/201 P.K. c.0 COURT |Dtd. at
019 9 4 PANI Y INO. 22 |2019- No-
12-17 25)
FAO- Order (Se
70 121346/2 |31.12.201 435/201 P.K. c.o. COURT |Dtd. at
019 9 A PANTI NO. 22 |2019- No-
12-17 25)
FAO- Order (Se
121347/2 (31.12.201 P.K. COURT |Dtd. at
1 019 9 236/201 PANT €0 No. 22 |2010- No-
12-17 25)
FAO- Order (Se
121348/2 (31.12.201 P.K. COURT |Dtd. at
72 1019 9 337/201 PANT €0 No. 22 |2019- No-
12-17 25)
14 [121349/2 [31.12.201 522;201 P.K. c o, |court gijer ;ie
019 9 . PANI NO. 22 |, oG- No-




12-17 25)
FAO- Order (Se

- 121350/2 |31.12.201 439/201 P.K. c.o. COURT |Dtd. at
019 9 A PANI NO. 22 |2019- No-
12-17 25)
FAO- Order (Se

121351/2 (31.12.201 P.K. COURT |Dtd. at

7> 1919 9 240/201 PANT €0 No. 22 |2010- No-
12-17 25)
FAO- Order (Se

76 121352/2 (31.12.201 4417201 P.K. c.0 COURT |Dtd. at
019 9 A PANI T INO. 22 [2019- No-
12-17 25)
FAO- Order (Se

77 121353/2 |31.12.201 442/201 P.K. co. COURT |Dtd. at
019 9 4 PANI NO. 22 |2019- No-
12-17 25)
FAO— Order (Se

78 121354/2 (31.12.201 4437201 P.K. c.0 COURT |Dtd. at
019 9 A PANI T INO. 22 [2019- No-
12-17 25)
FAO- Order (Se

79 121355/2 |31.12.201 444/201 P.K. co COURT |Dtd. at
019 9 4 PANI T |NOo. 22 [2019- No-
12-17 25)

FAO- Order (Se

80 121356/2 (31.12.201 478/201 P.K. c.0 COURT |Dtd. at
019 9 4 PANI T INO. 22 [2019- No-
12-17 25)

FAO- Order (Se

81 121357/2 |31.12.201 603/201 P.K. co COURT |Dtd. at
019 9 4 PANI T NOo. 22 [2019- No-
12-17 25)

FAO- Order (Se

82 121358/2 (31.12.201 604/201 P.K. c.0 COURT |Dtd. at
019 9 4 PANI T NOo. 22 [2019- No-
12-17 25)

FAO- Order (Se

121359/2 |31.12.201 P.K. COURT |Dtd. at

83 019 9 205/201 PANI c.0. NO. 22 |2019- No-
12-17 25)

FAO- Order (Se

84 121360/2 (31.12.201 606/201 P.K. c o COURT |Dtd. at
019 9 4 PANI T |NO. 22 [2019- No-
12-17 25)

FAO- Order (Se

121361/2 |31.12.201 P.K. COURT |Dtd. at

85 910 9 207/201 PANT €0 No. 22 |2019- No-
12-17 25)

86 121362/2 |31.12.201 |CONTC- |P.K. GENER Order (Se
019 9 587/201 |PARIDA |AL Dtd. at




9 2019- No-

05-16 25)
FAO— Order (Se

87 121363/2 (31.12.201 608/201 P.K. c Dtd. at
019 9 4 PANI : 2019- No-
12-17 25)
FAO- Order (Se

121364/2 |31.12.201 P.K. Dtd. at

88 019 9 209/201 PANI C- 2019- No-
12-17 25)
WP (C) - Order (Se

89 121365/2 (31.12.201 269972 N.K. c COURT |Dtd. at
019 9 019 NAYAK : NO. 9 2019- No-
12-24 25)
_ Order (Se

121366/2 |31.12.201 \"F(C)~ |SACHIND COURT |Dtd. at

90 21920/2 |RA C.

019 9 017 KANHAR NO. 9 2019- No-
12-19 25)
Order (Se

91 121367/2 (31.12.201 |FAO- P.K. c COURT |Dtd. at
019 9 98/2015 |PANI : NO. 9 2019- No-
12-17 25)
Order (Se

92 121368/2 |31.12.201 [FAO- P.K. c COURT |Dtd. at
019 9 99/2015 |PANI ’ NO. 9 |2019- No-
12-17 25)

FAO- Order (Se

93 121369/2 (31.12.201 100/201 P.K. c COURT |Dtd. at
019 9 s PANI : NO. 9 |2019- No-
12-17 25)

FAO- Order (Se

94 121370/2 |31.12.201 101/201 P.K. c COURT |Dtd. at
019 9 5 PANTI : NO. 9 2019- No-
12-17 25)

FAO- Order (Se

95 121371/2 |31.12.201 102/201 P.K. c COURT |Dtd. at
019 9 s PANI : NO. 9 |2019- No-
12-17 25)

FAO- Order (Se

96 121372/2 (31.12.201 103/201 P.K. c COURT |Dtd. at
019 9 5 PANTI : NO. 9 2019- No-
12-17 25)

FAO- Order (Se

97 121373/2 |31.12.201 104/201 P.K. c COURT |Dtd. at
019 9 s PANI : NO. 9 |2019- No-
12-17 25)

FAO— Order (Se

98 121374/2 (31.12.201 105/201 P.K. c COURT |Dtd. at
019 9 5 PANTI : NO. 9 2019- No-
12-17 25)

199 [121375/2 [31.12.201 |FAO- P.K. c. ICOURT |Order |(se




019 9 106/201 |PANI NO. 9 Dtd. at

5 2019- No-

12-17 25)

FAO- Order (Se

10 |121376/2 |31.12.201 107/201 P.K. c COURT |Dtd. at

0 |019 9 s PANI : NO. 9 |2019- No-

12-17 25)

FAO- Order (Se

10 (121377/2 |131.12.201 108/201 P.K. c COURT |Dtd. at

1 019 9 5 PANI : NO. 9 2019- No-

12-17 25)

Order (Se

10 [121378/2 |31.12.201 WE(C)~ |AMIYA COURT |Dtd. at
5407/20 |KUMAR C.

2 019 9 15 SWATN NO. 9 2019- No-

12-06 25)

NIC






